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Will the Minister of FINANCE be pleased to state:

(a) whether the number of cable operators in the country evading income tax; 

(b) if so, the details thereof; 

(c) the number of raids conducted by the Government on the cable operators to check the evasion of tax; 

(d) whether the Government propose to evolve a mechanism for fooi proof system for paying income tax by cable operators; and 

(e) if so, the details thereof and steps taken or being taken by the Government in this regard?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SHRIPAD YESSO NAIK): 

(a) to (c) The Income Tax Department has carried out several surveys and conducted enquiries in a number of cases of cabie
operators in the country leading to detection of tax evasion. 

(d) and (e) The Income Tax Department undertakes scrutiny, enquiries and has powers to carry out surveys and searches and seizure
in order to ensure that cable operators pay their Income Tax correctly. 
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